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I, the Chairman of the Committee on Private Members' Bills aDd 
Resolutions, having been authorised by the Committee to present the 
Report on their behalf, present this Fifth Report of the Committee. 

2. The Committee sat on the 30th and 31st March, 1954 to consider 
the Resolutions set down in the List of Business for Friday, the 2nd 
April, 19M. 

3. The Members concerned whose Resolutions had been included 
in the agenda for the 2nd April, 1954 had been invited to the sitting. 

4. The Committee having considered all the aspects of the Resolu
tions in the List of Business for the 2nd April, 1954, recommend the 
following time-table:-

(i) Resohltion regardJn, abolition of the 
SecoIId ClwDber at the Caatre. 

(ii) Resolution re.ardiD, appoiatmelU of 
a Coramj-ion to enquire into me 
workiDa of ac:IminiItratif IIUIdainery 
aad methods at the Cellae. 

The aJIotaal of time ..... 0_ 
." the HoaIC QQ tbe ............... 
doD .,41"ined in tbe foanb n-

cnU:~e ~:''!.. .... ..:: 
up on tbe Ilda MudI. and 29 aU-
DDtea were IaItcn up OIl It dlat 
day. 11ae balaac:e of 2 boan may 
be completed on tbe ad April. 

.. 1Ioara. 
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